*I' TEM NO. 1 COURT NO. 6 SECTION Il T A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).27021/2004

(From the judgenent and order dated 08/07/2004 in I TA No. 371/2001

of The HI GH COURT OF UTTARANCHAL AT NAI NI TAL)

COVMWNR. OF | NCOME TAX, MEERUT & ANR Petitioner(s)
VERSUS
ATWOOD OCEANI CS | NTERNATI ONAL Respondent ( s)

(Office report on default)

Date: 31/01/2006 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARIJI T PASAYAT
HON BLE MR, JUSTI CE R V. RAVEENDRAN
For Petitioner(s) Ms. Shil pa Si ngh, Adv.

M. B.V. Bal aram Das, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
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